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CENTRAL. ADNINISTRATIUE TRIBUNAL )
_BOHEAY BERCH.

CAT/BOI1/3U0L/0, A No, 980/94., IBS@-ﬁtem 19 Ggf—

Shri $,P* Bhatt . Applicant,
V/s,
Central Railway ces Respondent,

CORAM; BEN'BLE SKRI B,5,HEGDE, M(J).

TRIBUIAL'S ORUER - DATED: 8/6/95
Shri P.G;Zaré, counsel for the applicant, |

Shri V.S,Masurkér, counsel for the rESpondents.
Buring the coubse of heafing the learned counsel

for tﬁe respondents show us the payment receipt

.

In the circumstances

73
20K, does not survive the same is disposed of,

. ombay Bench.

COPY TO:

1. Shri § P Bhdtt applicant,
c/o. 9hri P,.G, Zare, counsel for
the appllCuﬂt

2, Central Railway through,
Shri V,8,Masurkar, counsel for
the respondents,




